"I TEM NO 39 COURT NO R-2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH
Petition(s) for Special Leave to Appeal (Civil) No(s).1887/2007

(From the judgenent and order dated 26/05/2006 in CMAP No. 61/2006
of The Hl GH COURT OF JUDI CATURE AT ALLAHABAD)

STATE OF U. P & ORS. Petitioner(s)

VERSUS

M S KESAR ENTERPRI SES LTD. Respondent ( s)

Dat e: 20/04/2007 This Petition was called on for hearing today.

For Petitioner(s) Ms. Rashni  Si ngh, Adv.
M. Kam endra M shra, Adv.

For Respondent (s)
Ms. Ceetanjali Mhan, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Respondent may file count er af fidavit bef ore

17. 5. 2007. List the matter on 17.5. 2007.

(S. G SHAH)
Regi strar



